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STATE BANK OF INDIA (SUBSI-
,-  DIARY. BANKS) BILL®

The Minister of Revenue and Civil
Expenditure (Dr. B. Gopala Reddi):
‘Sir, on behalf of Shri Morarji Desai,
I beg to move for leave to introduce a
Bill to provide for the formation of
«<ertain Government or Government-
associated banks as subsidiaries of the
State Bank of India and for the con-
stitution, management and control of
the subsidiary banks so formed, and
for matters connected therewith, or
incidental thereto.

Mr. Speaker: The question is:

“That leave be granted to intro-
duce a Bill to provide for the for-
mation of certain Government or
Government-associated banks as
subsidiaries of the State Bank of
India and for the constitution,
management and control of the
subsidiary banks so formed, and
for matters connected therewith
or incidental thereto.”

The motion was adopted.

Dr. B. Gopala Reddi: Sir, I intro-
«ducet the Bill.

12.19 hra.

DEMANDS FOR GRANTS—RAIL-~
WAYS-—1959-60—contd,

Mr, Speaker: The House will now
take up further discussion of the
Demand for Grants—Railways. The
time allotted for Demand No. 1 is 7
hours and the time already taken is
3 hours and 7 minutes and 3 hours and
53 minuics remain. The time allotted
for the remaining Demands is § hours.
Was any hon. Member 1n possession of
the House?
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Shri Harish Chandra Mathur (Pali):
1 hope you will kindly give me per-
mission to speak.

Mr. Speaker: The hon. Member has
got too much of permission in this
House. I am allowing almost every
time.

I think there is a maiden speech of
Shr1 Abdul Latif; it is noted here as
his maiden speech.

An Hon. Member: No, Sir.

Mr. Speaker: Has the hon. Member
spoken on the Railway Budget or on
the Address? Anyhow I have called
him.
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fintroduced with the recommendation of the President.
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